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The Miniviar of Transpert and
fnipplng (Dr. V. K B V. Raa):
{(a} The contents of the report of

Rs 22,000 was pald as compen-
the Workmen's Com-
pensation Act in respect of three
mazdoors of the Madras Dock Labour
Board who died and Rs 583 to
others for minor injunes sustained
by them

Food Corporation of India

7%, Bhri Seshiyan: Will the Minis-
ter of Food and Agriculture be
Ppleased to refer to the reply given to
Unstarred Question No 1308 on the
15th November, 1968 and state

(a) whether the proposal to establish
two principal control offices of the
“Food Corporation m Madras and
Delh: with the suggestion that the top
-officers of the Corporation should be
stationed in Delhn has been examined,
and

(b) if so, whether any decision has
been taken in the metter?

The Minisier of State in the Minis-

(Shri Aunasahib Shinde): (a) and
{b) The Food Corporation of India
has sent a further proposal for shaft-
ing its hegq office from Madras to
Delhi The proposal ig under exam-
npation

‘Hindustan Shipyard, Vishakhapatnam

78 Shrli Tennedl Viswanatham:
“Will the Minister of Tranasport and
Skippiag be pleased to state:

(») whether it Is a fact that the
posts of Director of Ship Construction
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and Chief w.;l Manager at
Hindustan Shipyard, Vishekhapatnam
:;ummmﬁrmm:

(b) it =0, the reasons therefor?

The Minister of Transport and
Shipping (Dr. V. K, R. V. Rao): (a)
and (b) The post of Director of Bhip
Construction 18 currently being held
by the Managing Director, who iz a
technical officer, :n addition to hus
duties as Managing Director, as a
measure of economy The post of
Chief Shipyard Manager has alzo not
been filled up for the same reason.

-
Development of Kantilo as Tourlst
Centre

4. Shri Chintamani Panigrahi:
Will the Mimister of Tourism and
Civil Aviation be pleased to state

(a) whether Kantilo, the abode of
Nila Madhab, an important religious
and tourst centre in Khandpara in
Orissa has been wmcluded for develop-
ment as a tourist oentre in the Fourth
Plan, and

(b) f so the provision made for
the development of commumcations
for this mmportant tourst centre?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
(b) 'There 18 no scheme for the
development of Kantilo in Orssa in
the Fourth Plan of the Department of
Tourism However a lump sum
provision of Rs 350 lakhs has been
made in the plan for tourist schemes
of local importance in Orissa to be
financed entirely by the State Gov-
ernment

Acrodrome beiween Guntur and
Vijarawada

75. Shri Maddi Sadarssnam: Wil
the Mimster of Tourism and Oivil
Aviatien be pleased to state:

(a) whether representations have
been received suggesting the nesd for
an gerodrome between Guntur ond
Vijayawada, and
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(b) if so, the action taken in the
matter?

The Minister of Tourism and Civil
Aviation (Dr. Karan Singh): (a) and
(b). A suggestion for locating an
aerodrome between Guntur and
Vijayawada was received in February,
1967, and is under examination.

Drawal of Ration from more than
one ARD.

77. Shri N. R. Laskar:
Shri S. C, Samanta:

Will the Minister of Food and Agri-
culfure be pleased to refer to the reply
given to Unstarred Question No. 1388
on the 15th November, 1966 regard-
ing drawa] of ration from more than
one ARD. in Delhi and state:

(a) whether any reply has
been received to the show
notice;

since
cause

(b) whether any prima-facie case
has been established against the per-
son concerned;

(c) whether any prosecution has
been launched against him; and

(d) if not, the reasons therefor?

The Minister of State in the Minis-
try of Food, Agriculture, Commu-
nity Development and Cooperation

(Shri Annasahib Shinde): (a) Yes,
Sir.

(b) Yes, Sir.

(c) and (d). The question of
launching prosecution is under the
consideration of the Delhi Adminis-
tration.

uw Tt & A faest § 39 g
w1 faaw
74. St FEW I WA : HT
o 9T $f® Gy gg I & T
3 7 ¢
(%) fao% =i Al & A

foedt ¥ Y A &0 faavw F@ AR
2867 (Ai) LSD—S.
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Sugarcane Price

79. shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Food
Agriculture be pleased to state:

and

(a) whether it is a fact that a con-
siderable amount of the price of
sugarcane supplied to the sugar
mills as on the 31st January, 1966
has not been paid by the sugar
factoriegs concerned in al] the States;

(b) if so, the reasons therefor; and





